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| TEM No. 203 Court No. 10 SECTI ON 11
AN MATTER
SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Crl.) No. 6772/2001
(From the judgenent and order dated 21/08/2000 in CRLMA 4760/ 2000
of The HI GH COURT OF JUDI CATURE AT ALLAHABAD)
DHARAM DEO SHARMA Petitioner (s)
VERSUS
STATE OF U.P. & ORS. Respondent (s)

(Wth appln(s). for anticipatory bail and c/delay in filing SLP)
(For Final Disposal)

Date : 14/08/2003 This Petition was called on for hearing today.
CORAM :

HON BLE MR JUSTI CE SH VARAJ V. PATIL
HON BLE MR, JUSTI CE BRI JESH KUVAR

For Petitioner (s)M. U U Lalit, Adv.
M. Pradeep M sra, Adv.

For Respondent (s)M. Pranod Swarup, Adv.
Ms. Pareena Swarup, Adv.
M. Praveen Swarup, Adv.

M. K. B. Sounder Rajan, Adv.

UPON hearing counsel the Court made the follow ng
ORDER

The special |eave petition is adjourned.

[ T.1. Rajput ][ Shelly Sengupta ]
Court Master Court Master



